\2361T EMNO. 2 7 COUR T NO 8 SECTI ONXIIA
SUPREMECOIRTOFI NDI A
RECORDOFPROCEEDI NGS
CVI LAPPEALNJs). 66 7CF2001
GOVT. OF A P. Appel | ant (s)
VER SUS
NLAX MAN & ORS Respondent ( s)

(Wth office report for directions)
W THCA N668/ 2001
(Wth office report for directions)

Date: 27/ 01/ 2009 This Appeal was called on for hearing today.
CORAM :

HONBLEM JUSTI CERV. RARVEENDRAN
(INCHAMB ER S)

For Appel I ant(s)
M. T.V.Ceorge, Adv.
M. K RamKu mar , Adv.
For Respondent (s)
M. Anupam Lal Das, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

None appears for the petitioner.

Fin ally four weeks’ tine is granted to take steps as per office
report.

( Ravi P. Verma ) ( Anand Si ngh )
Court Master Court Master



